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SHRI S. R. DAMANI (Sholapur):
1 had raised this point by my Un-
starred Question No. 3857 dated 20th
March and drew the attention of the
Government to the serious shortage of
furnace oil in Bombay, particularly in
the Thana-Belapur industrial com-
plex. 1 alsp drew attention to the
shortage of kerosene oil not in
Bombay, but in other States, parti-
cularly Bihar, UP, and Bengal. The
hon, Minister, in reply to my gquestion,
stated:

“The information . is not readily

available. The details are being
collected, and the same will be laid
on the Table of the House.” -

Ag the information has not been
made available for such a long time,
1 gave this Calling Attent_icm notice.

The hon. Minister has just no¥
said in his statement that consumptior
of furniace ofl has jncreased by. r:
per cent in the last thrée years,
this connection, firstly 1 would ifke ¥
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draw sttention of the Minister to the
fact that it is the poucy of the Gov-
#rigment %0 dxk the hduntrﬁes {0 use
miore Purnace ofl” bacavle by using
coa] they will be palluting the air. So,

they stopped using coal and have

started using furnace ofl,

. SHRI JYOTIRMOY BOSU: Who tolg
you that furnace oil does not pollute
the air?

SHRI S. R, DAMANI: Therefore,
the consumption of furnace oil has
increased. There was no difficulty up-
to December, The supply was normal,
It was available in required quantity.
Since January, the thingg have stacted
deteriorating, The hon, Minister, just
now, said that according to the infor-
mation available with him, no factory
has been closed down on gceount of
shortage of furnace oil. But T can
give him names of many units which
have closed down for 10 or 7 or 6
days in that industrial complex of
Thana-Belapur because furnace oil
wag not available. T would not like
to mention the names of those units
now. But I can pass on all the names
to him so that he can enquire about
it. In February and March also, the
position was very difficult. Some
unit; have closed down for a fort-
night, You can imagine the loss of
production; you can imagine the loss
of revenue and the result will be that
there will be more shortage of the
items which are produced by these
‘unit. So. it is very necessary that
this aspect should be examkined and
the meagyres taken to make available
adequate quantities of furnace oil to
the industrial units in a proper way
s0 tat they can continue to run their
uni .

I have got aIl the sympathy for the
hon. Minister that due to shortage of
wagons, they could not transport these
items. Tt is a correct thing. The cosl
is not avallable; the wagons are nof
available, ¢ the wagons are avail-

. able, the coal tib’; :aoﬁu thare. The oﬁou

Minister says turnace oil is
there, the kerosene oll ia there but the
Wagons are nat available, What have
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we {o do? It i ﬂm Goyernment,
the concerned, lﬂ{&:teﬁb to sit to-
gether and deaw up ‘a8 to how
10 transport ‘these ' ltetns, ‘The
hon, -Minister: has 1q tell us what
arrangément, in future, he is going to
make with :hemnimo:mmnw
see that {here is 'mno shortage of
wagong for carrying furnace oil md
kerosene oil.

Regarding the consumption of kero-
sene, I ihink, the hon. Minister must
be aware that in Caloutts, in West
Bengal, there is load Shedding for 8
to 10 hours every day. If there is no
electricity, what js the public going
to use? They are going to use kero-
sene in their houses for lamps, lights
or for other things.” Therefore, the
consumption of kerosene has increased
because of the non-availability of
electricity,. 'This is also ome reason,
The hon. Minister has stated in the
statement that 3.63 million tonne; was
the consumption during ' the period
April, 1978 ang February, 1979 as
against the allocation of 3.59 million
tonnes. There iz a very slight increase
in the consumption. It is not very
much. Therefore, to sy that the
consumption has gone up is mnot
correct,

In view of all this, I want that the
hon, Minister should tell the House
by what time it will be possible to
regulate the supply of kerosene oil
and furnace oil and, secondly, what
steps he has proposed or he is going
to take to see that these ~essential
itms do not go underground and that
the consumer -of kerosene have not to
pay high prices for the industrial
units have to stop producﬁon for mt
of tumm oil, i

SHRI I-I. N, BAHUGUNA: - ;
at the outset, say one thing. The
nation. wil} ‘have to learn to liv
within its resources. This year
petroleum. and petroleum products,

can promise the counfry ’IM
Gommm ‘has tried its hest fo.
vide the gation ity requirement ;
it year's lave] in spite of ﬂ‘

K%?%EB.



283 Supply position
and- Scardity ‘of

{Shri H. N, Bahuguna]

that we are short of crude hecause of
the Iranian situation. We -cannot go on
increasing our demand of furnsce :il,
for ¢xample. In the 1873 price hike,
the entire jndustry was asked to come
to coal. From 18738 till 1877-78 there
wag a negative growth rate—begin-
ning with minus 5 per cent in 1975-76
to minug 7.8 per cent in the year
1977-78. You will, therefore, see that
this spurt in furnace ofl business is a
recent affair, caused by the inter-
national situation, caused by the
shortage of coal. Suddenly we are
having an increase of 8.8 per cent
growth rate. We are trymg to bear

with it, But I must tell hon.” Member
Mr. Damani ang the House through
‘you, Sir, that the Government i not
conmntted because of our inability.--
we wish we could do it—to foot the
bill on account of load-shedding, to
foot the bil] of energy on account Of
shortage of coal or coke or other fuel,
We are really, in shortage in this fleld.
Therefore, the other sources of energy
which are in gbundance the country
have to come into play and this parti-
cular scare gource of emergy should
not be strained in the manner indicat-
ed by Mr, Damani,

AN HON. MEMBER What js the

other source?
-

SHRI H. N. BAHUGUNA: The
other source, as the hon. Member
knows, ig coal. Coal in this country
s -.in abundance. The hon. Prime
Minister has assured the House that
we-are trying to manage things in a
manner that coal is reached every-
where, I am also a member of that
Committee which has been constituted
to monitor all this and we are trying
to pull up things as much as we can
to make good, or meet, this type of
difficult situation.

8o far as Mr. Damani’s information op
question about closure is concerned,
I quote this on the authority of the
Director-General of Technical Deve-
lopment, Energy Conservation Divi-
sion of the Ministry of Industry, who
keeps the records dbout this. ' I have

APRIL 4, 1079
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hiz authority thmu.lh this iletter.
With regard to our enquiries’ made
from him, he has stated in his letter:

“While admitiedly there has been
shortage of f.0. at some of the poc-
kets in the country st times, ag far
ag the DGTD are uware, there bas
been no closure of industrial units
on this account except one instance
in Maharashtra, the International
Rubber and General Industries
Private Limited, which has reported
in the middle of March closure of
the unit on account of shortage of

to. f.0. is consumed by the indus-
try and the power sector to the ex-
tent of about four million tonnes
per annum. This requirement is
met from indigenous gource supple-
mented by import....”

‘mport is 25 per cent.

“...The f.o. offtake in the last
four years has been like this...”

in 1878-79, upto December, we have
given more than what we had given
in the last year. We canot give more.
We will be in trouble in the coming
years if we do not manmge our energy
economy, energy budget, in a proper
manner, It is just not available,

So far as load-shedding and other
factors are concerned, | repeat, we are
not obliged, or, we are not in a posi-
tion to oblige, the industry or the
nation by rushing diesel oil, kerosene
oil and furnace oil wherever the real
source of energy is not jn existence
or is not available, We will not be
able to do it. I would not make any
tall promise. All I can say is that it
will be our endeavour to see that
supply of furnace oil, kerosene oil and
diese] is maintained at least at the last
year’s level, Again I repeat that the
State Governments shouly take care
of the distribution system; so that the
period of difflculty and distress is
overcome with the cooperation of sll
concerned.

DR. SUBRAMANIAM SWAMY
(Bombay—North-East): 1 would
like to . draw  the attention of the
Minister to the fact that Bombay city
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is-a great city beczuse it happens to
be the city of :the Prime Minister und
before him, Mwhatma ' Gandhl’ and
even olher countrics’ leaders like
Mohd. Alj Zinneh and the recenily
executed Zulfiquar Ali Bhutto come
drom Bombay. And I also represent
Bombay. .. (Interruptions). And the
Minister also frequently comes to
Bombay.

13 hrs.

What I am surprised is that Bom-
bay is now experiencing long queues
for kerosene, particularly, in the slum
areas. In the well-to-do areas there
is no problem. It is the slums which
are suffering. First I want to know
from the Minister what he is going to
do to ensure an equitable distribution
of kerosene in Bombay within the
city  itself—whatever quota you
give... (Interruptions) I am sure he
will give, otherwise we will Gherao
him when he comes.

AN HON. MEMBER: He will not
come to Bombay,

DR. SUBRAMANIAM SWAMY:
This js particularly unfair to Bombay,
Sir, because 50 per cent:of the crude
oil is produced by Bombay High, Out
of Bombay it goes and Bombay itsell
starves. .. (Interruptions) Yes, we are
all Indians. Of course, you. are less
than others as you have extra-terri-
torial loyalties.

The fact of the matter is: as it is
said, water, water everywhere but no
water to drink, so also oil, oil every-
where around Bombay but there is no
oil available for the citizens of Bom-
bay and, therefore, some equity in
relationship with the rest of the coun-
try also has to pe maintained,

1 want to know trom the Minister
What does he mean by saying, “The
rate of consumption hes shown an up-
ward frenq because of inedequate
Bvailability of coal at the consuming

locations." What iy he doing specifical- .

1y to remove these imbalances he has
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Kerosene (CA)
mentioned? I want to know what
steps he has taken in consultation
with the Coal -Ministry and other
Ministries. '

(2) He says, ‘It has not been possi-
ble to import furnace oil and kerosene
to the required extent.’ What iz the
percentage of shortfall and what is the
tonnage of the shortfell in these com-

.modities? This is a very vaguely and

nicely-wordeq statement. He iz a
clever Minister and I have the highest
respect for him and I have also the
deepest appreciation of his ability to
get out of tight corners, So I want
him to spell out what exactly the
shortfal] is.

Then he says, ‘However, production
at the Bombay refineries is running
at the anticipateq level since the last
week of March and imported product
has also arrived. It is expected that
all these will help in easing the situa-
tion." What does he mean by saying
‘it will ease fhe situation?* When
exactly will Bombay feel the easing
of the situation? I want to know all
this so that I can tell the citizens of
Bombay that I have got an assurance
from the Minister.

SOME HON. MEMBERS: Very well.

DR, SUBRAMANIAM SWAMY:
Finally he says:

“As regards kerosene, about 40
per cent of the total consumption in
the country today is imported. The
‘overall availability of kerosene in
the country has been affected due
to delays in receipts of the product
from USSR under the Trade Plan.”
A Minister like  Bahuguna—and
having delays from USSR? How
can it be?...

AN HON. MEMBER: Now he has
come to the real point.

DR. SUBRAMANIAM SWAMY:
1 want to know why the delays have
taken place; What are the other
countries besides Iraq 'and Libya

‘'which he hag -explored? Does he

know, for esample, despite his ideo~
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Jots and Jots of ¢il? Is he prepured to

explore receiving oil" from China in

exchange for some of the things in
whmh ‘we are surplus?...

-ANHON lﬁ'.m Inexchanl"
for .Dr. Swamy.

'DR. SUBRAMANIAM SWAMY:
AfteralLl!hellW‘iumltahkﬂu‘l
from Irag snd Libya and the USSR,
‘despite the delay—! want to know
why there is delay—why he has not
explored the possibility of importing
crude ffom China, unjess he hag some
aversion to China? I want to know.

8ir, the Prime Minister wrote 5 letter
8 few days ago to all the States
that they must reduce the consump-
tion of oil by 15 per cent. What is
the underlying logic behind this?

So, Bir, these are my pointed ques-
ﬂomandlhopehewﬁlanswermem
{0 our satisfaction,

SEIEU H N. BAHUGUNA: Sir,
too: have as much-respect for the
hon, Member's capability to detect

the cleverness and out-theroding .

herod so far as that is concerned, He
is -quite right. 71 have the greatest
feelings for Bombay, Bombay is a
miniature India; there i no  other
town in this country which has that
type of culture, Bombay culture, Of
course, Calcutta is emotionally end
i I may say so. philosophically and
economically, the . nerve-centre of
India. But, Bombay remm Minja-
ture India in g measure‘in ‘which no
othér city is. I therefore do hwve;
with all mpeut to Dr.. Subramaniam
‘Bwemy, an_obligation—~the Govern-
‘wnent of India oway a&n obhgntion to
Bombay because of its ~composition
and because of the way in which it
' composed, Tt is a miniature state
in many other ways for many people,
It is the biggest. towns in many ways.
_ Theréfore, we haye got to take core
- Bombay. But, 1 want to. fell him

t his. question 1s misdirected when
he is ‘talking

mmﬂﬂtﬁw

- gt crude because of the method of

Aupplying kerosene 0 the sjum ateas.
1 bave gaid it sarlier’and I wouldd

-like to vepeat it, lm.m%

$he Chie! Minister to following this
I would. again remind’ him, | Shri
Sharag¢ Pawar, that i Jotirpatti in
Bombay is tormenting for want od
kerosene, then it should be 4 matfer
of regret to which I shall certainly
draw the attention of the Govern-
ment of Maharashtra. Dr, Subra-
maniam Swamy may pull that Gov-

ernment no lesg than mine, petrhaps
more than me,

Sir, I must also say that a city
which has a representative like Dr.
Swamy cannot have his interest
ignored by any one except at his
own peril. Who is going to do it?

Now, Bir, so far, the hon. Member
Dr, Swamy talked about thet in spite
of Mr. Bahuguna being here, U.S.S.R.
hag not given the supply of crude.
Well, sir, it is just like saying ‘old
habit dies hard’. This is one of his
old phobias. I must tell him that
once he psked me a question and T
must ghare with this House, He said
‘Mr. Bahuguna is very much pro-
Russian’. ] told Dr, Swamy that it
is the misfortune of this country that
many feel that you are all pro-Ame-
ricans. I say that both are Wwrong;
both of us are Indians whatever
serveg the Indian interests. I am
telling that we are friendly fo cer-
tain countries and we are interested
in our nation's interest.” You must
remember that they stood by us in
times of needs. Avyway, I won’t B0
into the whole thing. .

"ssupplyotcmdgfmnthe&viet

Union is. mwmi thmu akm
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in Iran. So, charity begins at home.
They have promised that they will
make up that. “Laey gre going to do
the shipment. 1 hope things will be
all right. We know the kerosene
oil needs. As far g8 purchase of
crude oil is concerned, the hon. Dr,
Subramaniam Swamy’s suggestion
about getting crude from China is
something to which I have not ex-
ception. There- is nothing wrong
about it. I have tried. I spoke to
the Ambassador of U.S.A. in India.
1 requested him to -come to me. He
could not come. 1 requested him,
whether he would be able to help
us. I have gone to every body who-
ever is here. But the point is that
we are not able to say whether with
the il that we can refine, we would
be able to digest, With the type of
crude 0il available there with the
sait-content and with so many varie-
ties with specific gravity and ro
many things, T do not know whether
we will he able to refine oil here
with that type of crude. Neverthe-
less, 1 will certainly exchange the
hon, Member for oi! received by
India from China!

MR. DEPUTY-SPEAKER: It will
be a great loss.

DR. VASANT KUMAR PANDIT
{Rsjgarh): Wir, Deputy-Speaker, Sir,
with alj the sympathy at my eom-
mand, 1 pity the Minister of Petro-
leum for the unsatisfactory state-
mant that he has laid on the Table
of the House. It is just like a shut-
It?e~cock Ingic of putting the blame
N the other court. After reading the
¢ntire statement it js clear that the
situation is going to be endemic.
This situation . js net going to im-
brove very-soon.. If this is the situa-
tion at this- moment, of the year, I
am afraid, what is going to happen
In the middle of the year when the
monsoons begin, Just earlier as Mem-
bers mentjoned, that there are queues
for oil in. Bomhay, in Madhya Pra-
desh. slso there are inaccessible wreas
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in the interiors where crude oil has
to be assured before the monsoons.

Sir, a few years back many indus-
tries were asked to switch over irom
coal to petroleum products. Further,
has the government made any in-
depth study in this sudden increase
of 8 per cent in the consumption of
furnace o0il? How hgg it happened?
I am afraig that the government
which is going ahead with industria-
lisation plan angd opening district. In-
dustrics Centres what are their pro-.
jections for the future? How much
petroleum products and furnacz oil
will be required over the next five
yvears? There is a fear expressed hy
the chairman of the Millowners
Assecin‘ion,  But we were told that
only one rubber factory has been
closed but I must tell that many are
facinit closure. What assurance can
we give that in the coming two to
threc menths they will not be allow-
ed to be closed. I would beseech
upon th2 Minister to carry on cer-
tain more research on the background
of shortage of fuel. Efficient utilisa-
tion of available petroieum products
should be insisted upon in industries,
1 ~uote what the Industrial Adviser
Directorate General oi Technical DNev-
elopment sald:

“He referred to the Standing
Committee on Furnace oil set up
by the Government to make an in-
depth study of switch-over from
furnace oil to coal Some mills
wkhizh would be converted are, how-
ever, located in congested residen-
tial areag and this would give rise
to pollution problems.” .

Therefore, my question to the hon'ble
Minister woulg be: ‘what. are their
projections far the next three to
four years? How much would be
the production programme? How
much you expect to get from the
foreign countries? ~What  will be

available for distribution to the in-
‘dustries and also the = "consumers?
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Whether the new industriegy and the
existing ones would be assured of
thely requitements? Also let wus
know once for all whether you want
to have petroleum product for fur-
naces or you want to go to coal. The
overall picture is so mixed-up that
I would ask the hon'ble Minister
that ¢ Plan has got to be drawn with
regard to the use of furnace oil. In
Bombay where the fraffic ig so con-
gested the trucks cannot carry coal.
Therefore, the overal] picture which
emergey from the statement is not
very encouraging. I am afraid that
some assurance should be given to the
industries that the required quantity
for production wil} not be affected
because of want of furnace oil. The
hon, Minister should draw up a plan—
a Blue paper—with regard to these
industries. If he has not got sufficient
furnace oil, let him ration it to a cer-
tain extent, to the textile industries
ete. Let us have a proper plan to that
effect. S0, I want to know how they
are going to face this endemic prob-
lem in the remaining six months of
the current year.

SHRI H. N, BAHUGUNA: The last
part of the hon Member’s question is
this. He gsked, what are you going to
do gbout the energy supply to the
industries, This is a problem which is
being handled by the Director
General of Technical Development
and the Energy Conservation Divi-
gion, in the Ministry of Industries.
They are looking into it. I don’t have
‘the ready information just now with
me, But I can communicate the advice
contained in the question of the hon.
Minister for Industries.

Now, so far as the other point is
concerned, he asked, how much we
‘will be able to supply, at what level
and 80 gh. Let me tell him that we

“'will endeavour to supply at last year's
level, in spite of the shortages now in
‘the international market, Let me in-
form him that I am not accepting any

‘new demand of furnacg oll gt all. We
‘have tola the State Governments
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about it. We have tolg the Ministry
of Energy that it wil] not be possible
to create oil. In this country we don't
have any synthetic method of creat-
ing oil. That sort of method is not yet .
available with us, It is g scarce mate-
rial. Now let us see what we can get
from elsewhere, Many countries of
Europe and the nations of the
European Economic Community have
reduced industrial and domestic uses

" of petrol and petroleum products by

15 per cent, They have reduced that
much. We will have to find out
methodg to do that. The industry and
consumers will have to find out the
methods to do that. I hope that they
will be able to do that,

Then he asked about the anticipat-
ed production of 1878-79, I can give
that information. Our plan was to
produce in 1978-79 2.70 MT of Kero-
gene oil and 3.53 MT of furance oil
But the actual production which we
now anticipate is this, 1979 ig still
left gnd we have some monthg to go.
Our production is likely to be 2.55MT
for Kerosene oil or a little less and
3.42 MT for fue] oil or a little less.
So, thig is the situation, We are in-
creasing imports to the extent of
possible availability to make up for
shortage, Actual jmport in 1978-78
ig 1.42 MT of Kerosene oil and 0.80
MT of Furance oil. But thizs type of
a situation remains fluig because of
non committal of crude oil and non-
committa] of crude oil prices. OPEC
countries have raiseq the rate from
ten pointsome thing to fourteen end
a halt. OPEC countrieg have Jecided
to put a premium over these four
dollars per barrel, The OPEC market
priec ig 28 dollarg per barrel, 7 have
no quarre] with OPEC countries, They
wre free to determine at what level
they will sgell their only material
Because .they have nothing = glse ¥
sell. But our trouble is this. We have
got to see the financial jmplications
of depending upon this source ©f
energy and we have to gee the .}-all-
ubility of résources before we - cad

“make any commitment, I hops by the

time my Ministry's Budget domes 10
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discussion in the House I would have
come back from my foreign wvisit
where 1 am going to make my efforts
in search of oil and I hope that the
goodwill and the good wisheg of this
honourable House will be with me in
my efforts to do the needful.

13.20 lers,
PUBLIC ACCOUNTS COMMITTEE

HUNDRED AND EIGHTEENTH AND
HUNDRED AND TWENTY-THIRD
REPORTS

SHRI P. V. NARASIMHA RAO
(Hanamkonda): I beg to present the
following Reports of the Public Ac-
counts Committee:—

(1) Hundreq and eighteenth Re-
port on Action Taken by
Government on the recom-
mendations of the Commit-
tee contained in theiy Seven-
ty-first Report relating to
Posts and Telegraphs,

(2) Hundred and twenty-third
Report on Paragraph 47 of
the Report of the Comptrol-
ler and Auditor Genera] of
India for the year 1976-77,
Union Government (Civil),
Revenue Receipts, Volume
II, Direct Taxes on Voluntary
Disclosure of Income and
_Wealth Scheme, 1975 relating
to the Ministry of Finance
(Department of Revenue).

COMMITTEE ON PUBLIC
UNDERTAKINGS

Ewmreentn aND NINETEENTH REPORTS
SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): 1 beg to present the

following Reports of the Committee
on Public Undertakings: :

(1) Eighteenth Report on Action

Taken by.Government vn the re- .

tommendations. contained in ' the
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Seventh Report of the Committee
on Central Inland Water Transport
Corporation—Objectives ang Ri-
ver Services.

(2) Nineteenth Report on Action
Taken by Government on the re-
commendations contained in the
Ninth Report of the Committee on
Central Inland Water Transport
Corporation——Mismanagement in
Organization, Administration and
Financial Matters,

13.22 hrs.

DEMAND FOR GRANTS, 1979-80—
contd,

Mivistry oF HoME AFrairs—contd.

MR. DEPUTY-SPEAKER: The
House will now take up further dis-
cussion and voting on the Demands
for Grants under the control of the
Ministry of Home Affairs.

Shri Manoranjan Bhakta,

SHRI MANORANJAN BHAKTA
(Andaman and Nicobar Islands): Mr.
Deputy-Speaker, Sir, one of the ob-
jects of the Home Ministry is to pro-
vide good administration for the
Unjon Territories and their proper
development, As I wag saying, what
type of Government has been pro-
vided to the Union Territory of
Andaman and Nicobar Islands!

MR, DEPUTY-SPEAKER: 1 think
you had finished your -speech yes-

SHRI MANORANJAN BHAKTA: I
will conclude just in a few minutes.

. MR DEPUTY-SPEAKER: All
right,

SHRI MANORANJAN BHAKTA: It
ig absolutely & bad type of Govern-
ment provided there with iron ecur-
tain. When g Member of Parliament
duly elected from that constituency
is not permitted to use loudspeaker,



